
List of cases where e-Payment of Court fees was made during the month of  September-2023.

Court District Case No. Advocate

1 Central 01.09.2023 17.08.2023

12.09.2023 03.08.2023

18.09.2023 13.09.2023

2 Central G.L.SONI 02-09-2023 05-03-2023

KALPANA  JAIN 14-09-2023 06-09-2023

14-09-2023 06-09-2023

3 Central 01.09.2023 03.08.2023

02.09.2023 28.08.2023

SH. ANIL SETHI 04.09.2023 18.08.2023

KAKRA & ASSOCIATES 12.09.2023 21.08.2023

No.
Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

SH. SANJEEV KUMAR 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

CS COMM-
1211/2023

NB PAINTING 
WORKS VS 
INEXLINES 

MOHD. SULEMAN 
KHAN

CS COMM-
1230/2023

SWEETY BANSAL 
VS M C D 

SATENDRA KUMAR 
SINGH

CS COMM-
1245/2023

BANK OF BARODA 
VS SHREE JE 
ENTERPRISES

GOVIND BALLABH 
PANDEY

DR. KAMINI LAU, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS 
(COMM)12
13/2023

DEVENDRA 
KUMAR LODHA 
VS B.L. 
CHAKRAVARTI 

CS 
(COMM)12
32/2023

M/S A.K. 
BROTHERS VS 
M/S GAURAV 
TRADER 

CS 
(COMM)12
32/2023

M/S COZIER 
ENTERPRISES VS 
MS ROSHI 
SHARMA 

RAJEEV SINGH 
CHAUHANA      

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS 
(COMM) 
1210/2023

NITIN GUPTA VS 
MUNICIPAL 
CORPORATION OF 
DELHI & ANR. 

SH. SATYENDRA 
KUMAR SINGH

CS 
(COMM) 
1214/2023

M/S V.S. TRADING 
CO. VS 
INTERNATIONAL 
PRINT O PACT 
LTD. 

MS. MEENAKSHI 
AGGARWAL & SH. 
UPENDER GUPTA

CS 
(COMM) 
1219/2023

M/S FILATEX 
INDIA LTD. VS 
DEEPAK BANSAL 
PROP OF DEEPAK 
ENTERPRISES

CS 
(COMM) 
1229/2023

SALWAN 
EDUCATION 
TRUST VS M/S 
BOOK CARE 
CENTRE



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

3 Central

18.09.2023 12.09.2023

ARCHIT GUPTA 22.09.2023 20.09.2023

SATYAM KHARE 23.09.2023 14.09.2023

4 Central TUSHAR SHARMA 05.09.2023 22.08.2023

05.09.2023 22.08.2023

CHETNA BHALLA 06.09.2023 23.08.2023

NITESH MEHRA 22.09.2023 14.09.2023

 JAYANT 22.09.2023 14.09.2023

MANOJ KUMAR 23.09.2023 19.09.2023

5 Central NIL

6 Central 02.09.2023 NA 

SH. ILLA RAWAT, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)-03, TIS 
HAZARI COURT, 
DELHI

CS 
(COMM)12
44/2023

MIS VAN INKS 
AND CHEMICAL 
PVT LTD VS M/S 
ROYCE PACK PVT 
LTD

RAJESH KUMAR 
SHARMA

CS 
(COMM)12
62/2023

S K RAHIM VS MS 
DAYAL 
CLOTHIERS 
EXPORTS 

CS 
(COMM) 
1267/2023

INDIAN BANK V/S 
SHIV KUMAR

MS ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT JUDGE, 
COMMERCIAL  
COURT-04

CS 
(COMM)12
21/2023

SHRI GANESH 
KIRANA PVT LTD 
VS. SHREE 
PANCHGANGA 
AGRO IMPEX PVT 
LTD

CS 
(COMM)12
22/2023

PUNJAB 
NATIONAL BANK 
VS M/S ALISHAN 
SAREES

SUDHIR KUMAR 
SINGH

CS(COMM)
1227/2023

ICICI BANK 
LIMITED VS. APS 
SURGICALS PVT 
LTD

CS(COMM)
1260/2023

RAKESH BANSAL 
VS. CANARA BANK

CS(COMM)
1261/2023

NALINI GUPTA VS. 
PROFECTUS 
CAPITAL

CS(COMM)
1264/2023

SINTEX BAPL LTD 
VS. ASHOK 
KUMAR

SH. UMED SINGH 
GREWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-05

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT) 

EX.
(COMM) 
467/2023

RAJEEV SEHGAL 
VS MCD

SATYENDRA KR. 
SINGH



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

6 Central

HIMANSHU RAJORA 05-09-2023 29.08.2023

ANISH BHOLA 06.09.2023 NA

TARUN GAHLOT 15.09.2023 21.08.2023

K.K. KHETAN 15.09.2023 17.06.2019

NAME OF ADVOCATE 16-09-2023 NA

MAYANK MAHAJAN 18.09.2023 NA

PARAS AGGARWAL 18.09.2023 04-09-2023

19.09.2023 13.09.2023

KAMALJEET SINGH 20.09.2023 11.09.2023

SHAILENDER NEGI 21.09.2023 NA

DEOKANT TIRPATHI 21.09.2023 04.09.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT) 

CS(COMM)
1220/2023

SANDEEP GOYAL 
VS NARESH 
KUMAR

OMP(I) 
COMM 
633/2023

TATA CAPITAL 
FINANCIAL 
SERVICES LTD. VS 
LSR INFRACON 
PVT. LTD.

CS(COMM) 
1233/2023

KEWAL RAM 
DASWANI VS 
SAMSHAD

CS(COMM) 
1234/2023

SUPER 
CASSETTES 
INDUSTRIES VS 
DIGITAL CABLE 
NETWORK

EX.
(COMM) 
478/2023

M/S EMERALD 
PERFORMANCE 
CHEMICAL VS 
RNS CHEMICALS 
LLP

OMP(I)CO
MM 
652/2023

IDFC FIRST BANK 
LTD. VS SUNIL 
MAHESH

CS(COMM) 
1243/2023

PUNJAB 
NATIONAL BANK 
VS RAJESH 
KUMAR

CS(COMM) 
1248/2023

HAMDARD 
NATIONAL 
FOUNDATION 
(INDIA) VS HYETO 
HERBALS PVT. 
LTD.

SHIVENDRA PRATAP 
SINGH

CS(COMM) 
1251/2023

VISHAL & SONS 
VS JAISHREE 
JEWELLERS

EX.
(COMM) 
487/2023

M/S JAISONS 
EMPORIO PVT. 
LTD. VS 
LIGHTING 
SOLUTIONS PVT. 
LTD.

CS(COMM) 
1255/2023

PUNJAB 
NATIONAL BANK 
VS M/S RUDRA 
CHEMICALS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

6 Central

ANISH BHOLA 23.09.2023 NA

ANANT BHUSHAN 25-09-2023 16.09.2023

ABID AHMAD 26.09.2023 NA

SONAL SINHA 27.09.2023 NA

27.09.2023 22.09.2023

7 Central NIL

8 Central NIL

9 Central Nisha Khanna(P), 01-09-2023

NITIN SHOKEEN(P), 01-09-2023

19-09-2023 14.09.2023

MS. BARKHA GUPTA, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT) 

CS(COMM) 
658/2023

DCB BANK LTD. 
VS RAHMAT 
ELAHI & ANR.

CS(COMM) 
1269/2023

S N ELECTEL 
PRIVATE LIMITED 
VS BHAGAT 
SINGH 
KANWARIA

OMP(I) 
COMM 
662/2023

VASTU FINSERVE 
INDIA PRIVATE 
LTD. VS MOHSIN 
HASAN

EX. 
(COMM) 
496/2023

SANGEETA KEDIA 
VS SUNIL KR. 
SHARMA

CS(COMM) 
1274/2023

CANARA BANK VS 
SUSHIL

PRATAP CHANDRA 
RANA

MS. KAVERI BAWEJA, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
07

SH. AMIT KUMAR, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
08

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

Execution 
(Comm)/46
2/2023

BOMBAY 
MERCANTILE CO 
OPERATIVE BANK 
LTD Vs M/S AQSA 
ENTERPRISES 
AND ORS

Execution 
(Comm)/46
1/2023

HARINDER 
KUMAR SONA 
MALIK Vs 
KRISHNA DEVI

CS 
(COMM)/1
249/2023

AMRITPAL SINGH 
Vs MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA KUMAR 
SINGH(P),



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

9 Central

ANISH BHOLA(P), 21-09-2023

VIKAS SHARMA(P), 21-09-2023 12.09.2023

DEV RAJ SHARMA(P), 23-09-2023 03.08.2023

10 Central NIL

11 Central NIL

12 Central DHRUV SURI 05.09.2023 24.08.2023

B.K. MISHRA 12.09.2023 28.08.2023

MAYANK MAHAJAN 12.09.2023 -

ANISH BHOLA 21-09-2023 -

A,K.ROUT 21-09-2023 -

ANISH BHOLA(P), 25.09.2023 -

SH. DEEPAK GARG, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
09

OMP (I) 
(COMM)/6
53/2023

DCB BANK LTD Vs 
WASEEM 
SAMEEM

CS 
(COMM)/1
257/2023

JMF SYNTHETICS 
INDIA PVT LTD Vs 
HORIZON 
GLOBAL LTD

CS 
(COMM)/1
266/2023

SAJI JOSEPH Vs 
OPERA GLOBAL 
PVT LTD

SH. AJAY PANDEY, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. SANJAY SHARMA, 
DISTRICT JUDGE, 
COMMERCIAL COURT

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

CS-
1226/2023

LUMINOUS 
POWER 
TECHNOLOGIES 
V/S SAREX 
POWER 
SOLUTION P LTD

CS 
(COMM)/1
231/2023

DINESH SHARMA 
V/S SOMPAL

OMP (I) 
(COMM)/6
36/2023

IDFC FIRST BANK 
LTD V/S AZIM 
MOAMMAD 
VAKILUDDIN

OMP (I) 
(COMM)/6
55/2023

DCB BANK LTD Vs 
USMAN SO 
KHALIL & ANR.

EX-COMM 
488/2023

STATE BANK OF 
INDIA V/S 
M.STUDIO

OMP (I) 
(COMM)/6
60/2023

TATA CAPITAL 
FINANCIAL 
SERVICES LTD 
V/S BULAND 
CRANE SERVICE & 
ANR



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

12 Central

ANISH BHOLA(P), 25.09.2023 -

MAYANK MAHAJAN 45181 -

13 Central NIL

14 West BISHAN PAL(P), 19-09-2023 04-09-2023

BISHAN PAL(P), 27-09-2023 04-09-2023

16-09-2023 nil

15 West ATUL KHARBANDA 02.09.2023 28.08.2023

PRAVEEN SURI 02.09.2023 28.08.2023

AMIT TAYAL 13.09.2023 03.09.2023

BISHAN PAL 14.09.2023 01.09.2023

SUNIL 15.09.2023 13.09.2023

SH. RAVINDER BEDI, 
DISTRICT JUDGE, 
COMMERCIAL COURT

OMP (I) 
(COMM)/6
61/2023

TATA CAPITAL 
FINANCIAL 
SERVICES LTD 
V/S M/S GAGAN 
TRANSPORT & 
ANR

OMP (I) 
(COMM)/6
37/2023

IDFC FIRST BANK 
LTD V/S KRISHAN 
KUMAR

SH. SANJEEV KUARM 
SINGH, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SH. DINESH BHATT , 
DJ (COMMERCIAL 
COURT)-01

CS 
(COMM)/6
93/2023

MOHAN MEAKIN 
LIMITED Vs JAIN 
DEPARTMENTAL 
STOREPARTNERS
HIP FIRM

CS 
(COMM)/7
14/2023

MOHAN MEAKIN 
LIMITED Vs 
PRADEEP SINGH

OMP (I) 
(COMM)/3
74/2023

HDFC BANK 
LIMITED Vs 
DEVESH 
BHARDWAJ 
SHARMA

MANISH SHANKAR 
VERMA(P),

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS//COM
M/654/20
23

RAJ KUMAR 
PLYWOOD 
INDIA VS. 
UWESH 
ENTERPRISES

CS//COM
M/655/20
23

JASPAL SINGH 
VS. SD. AVTAR 
SINGH

CS//COM
M/668/20
23

AMIT CHAWLA 
VS. POOJA 
JALANDHRA OF 
MS WORSHIP 
SUPPLY

CS//COM
M/671/20
23

MOHAN 
MEAKIN LTD. 
VS. KANHIYA 
DEVELOPERS 
PVT. LTD

CS//COM
M/679202
3

CANARA BANK 
VS. KRISHNA 
ARORA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

15 West

SUNIL LALWANI 26.09.2023 22.09.2023

16 West SUMIT KUMAR(P), 18-09-2023 Nil

17 West Samrcr Sidhnr 14-09-2023 04-09-2023

ALOK KUMAR 14-09-2023 10-03-2023

15-09-2023 nil

ISPREET SINGH 15-09-2023 nil

15-09-2023 20-01-2020

ManishVerma 16-09-2023 nil

ManishVerma 16-09-2023 nil

ManishVerma 18-09-2023 nil

ManishVerma 18-09-2023 nil

MS. HEMANI 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

CS(COM
M)/707/2
023

TAURANT 
PROJECTS LTD 
VS. RAHUL 
KUMAR 

SH. DIG VIJAY SINGH, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03

OMP 
(COMM)/2
3/2023

SUMEDHA 
NAGPAL Vs M/S 
AKASA FINANCE 
LIMITED AND 
ANR

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

CS 
(COMM)/6
73/2023

M/S GSV 
PRODUCTS Vs 
BOTHRA METALS 
AND ALLOYS 
LIMITED

CS 
(COMM)/6
74/2023

ICICI BANK Vs 
HOLIDAYS BY 
SPECTRUM

OMP (I) 
(COMM.)/3
67/2023

HDFC BANK 
LIMITED Vs 
NAGENDR SINGH 
BISHT

PUNIT KUMAR 
BHALLA

OMP (I) 
(COMM.)/3
68/2023

HDFC BANK 
LIMITED Vs 
HIDAYAT AAS 
MOHD

CS 
(COMM)/6
76/2023

ICICI BANK LTD. 
Vs MANOJ KUMAR

PUNIT KUMAR 
BHALLA

OMP (I) 
(COMM.)/3
77/2023

HDFC BANK 
LIMITED Vs 
AAKIB KHAN

OMP (I) 
(COMM.)/3
78/2023

HDFC BANK 
LIMITED Vs 
VIKASH KUMAR

OMP (I) 
(COMM.)/3
86/2023

HDFC BANK 
LIMITED Vs 
ABHISHEK JAIN

OMP (I) 
(COMM.)/3
87/2023

HDFC BANK 
LIMITED Vs 
POONAM 
CHAPRANA



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

17 West

ISPREET SINGH 18-09-2023 14-09-2023

G P AGGARWAL 18-09-2023 05-09-2023

19-09-2023 13-09-2023

RAHUL GUPTA 27-09-2023 14-09-2023

18 West DHARAM DEV 26-09-2023 02-08-2023

Anuj Jain 25-09-2023 22-09-2023

PRAKASH KUMAR 23-09-2023 14-09-2023

22-09-2023 NO

DEVIENDER HORA 22-09-2023 23-12-2022

19-09-2023 14-09-2023

Manish verma 16-09-2023 Nil

SH. SANJAY JINDAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

CS 
(COMM)/6
86/2023

MANJIT KAUR, 
PROPRIETOR, 
ALEXA 
FURNITURE Vs 
PARAV 
ENTERPRISES

CS 
(COMM)/6
87/2023

M/S EXCELLENT 
AGRO PRODUCTS 
PVT LTD Vs M/S 
SETHI AUTO 
SALES

CS 
(COMM)/6
91/2023

S N ELECTEL 
PRIVATE LIMITED 
Vs YFC PROJECTS 
PRIVATE LIMITED

VIJA ALHOTRA/ 
MANJEET SHARMA

CS 
(COMM)/7
23/2023

M/S SUNRISE 
INDUSTRIES Vs 
M/S JAIN 
DOMESTIC 
APPLIANCES

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

CS 
(COMM)/7
09/2023

AXIS BANK 
LIMITED Vs 
SARASWATI 
MACHINE TOOLS 
PVT LTD

CS 
(COMM)/7
06/2023

SACHIN KUMAR 
Vs NIRMAL KAUR

CS 
(COMM)/7
04/2023

PUNJAB 
NATIONAL BANK 
Vs M/S 
SIDDHARTH 
SAREE CENTER

CS 
(COMM)/6
98/2023

CANARA BANK Vs 
MR. GURMINDER 
SINGH

KUMAR 
VISHWAJEET & 
MOHIT KUMAR

CS 
(COMM)/6
99/2023

M/S AMBICA 
TRADEXPO PVT. 
LTD. Vs M/S R.K 
PRINT

CS 
(COMM)/6
95/2023

NAYASA WORLD 
Vs RATAN 
PLASTICWARE

Surinder Singh And 
Deepankar Chugh

OMP (I) 
(COMM.)/3
85/2023

HDFC BANK 
LIMITED Vs 
SUNIL BHATI



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

18 West

DEEPA GUPTA 16-09-2023 04-09-2023

Manish verma 15-09-2023 NIL

Manish verma 15-09-2023 NIL

Manish verma 15-09-2023 NIL

Manish verma 14-09-2023 NIL

IQBAL SINGH 14-09-2023 17-05-2023

MANISH DEWAN 13-09-2023 26-04-2023

11-09-2023 01-09-2023

PRAVEEN SURI 06-09-2023 03-09-2023

STUTI WASON 05-09-2023 11-08-2023

J. S. KOHI 5-09-2023 04-09-2023

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

CS 
(COMM)/6
85/2023

PUNJAB 
NATIONAL BANK 
Vs MANPREET 
KAUR

OMP (I) 
(COMM.)/3
71/2023

HDFC BANK 
LIMITED Vs 
PREMCHANDRA 
MAHTO

OMP (I) 
(COMM.)/3
72/2023

HDFC BANK 
LIMITED Vs 
ASHUTOSH 
KUMAR

OMP (I) 
(COMM.)/3
73/2023

HDFC BANK 
LIMITED Vs 
MOHIT RAO

OMP (I) 
(COMM.)/3
66/2023

HDFC BANK 
LIMITED Vs 
VINEET GUPTA

CS 
(COMM)/6
75/2023

M/S CTC BOOK 
WORLD Vs M/S. 
VPN 
INFOSOLUTION 
PVT. LTD.

CS 
(COMM)/6
70/2023

IDBI BANK LTD. 
Vs CHANDRIKA 
ANAND

CS 
(COMM)/6
66/2023

BHUPINDER 
SINGH Vs PAPU 
DUTTA

NEERAJ GUPTA, 
KAMAL GUPTA AND 
SARANSH GOEL 

CS 
(COMM)/6
62/2023

JASPAL SINGH 
ARORA Vs SATYA 
PAL

CS 
(COMM)/6
59/2023

M/S PLATINEX DB 
VALVES INDIA 
PVT. LTD. Vs MR 
VIMALKUMAR 
NARBHERAMBHA
I THORIYA 
PROPRIETOR OF 
M/S D AND D 
SANITARYWARE

CS 
(COMM)/6
60/2023

MINOCHA 
ENTERPRISES 
PVT. LTD. 
THROUGH ITS AR 
Vs M/S NAVYUG 
INDUSTRIESTHR
OUGH ITS 
PARTNERS



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

18 West

KARAN NAGRATH 04-09-2023 31-08-2023

19 West BISHAN PAL 05-09-2023 31/08/23

AMBUJ 05-09-2023 26/08/23

SAMEER 11-09-2023 05/09/23

MANISH 15-09-2023

MANISH 15-09-2023

ADAITA 15-09-2023 26/08/23

ANKUSH 15-09-2023 01/09/23

MANISH 16-09-2023 -

MANISH 18-09-2023 -

MANISH 18-09-2023 -

SH. AJAY GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

CS 
(COMM)/6
56/2023

MOHAN MEAKIN 
LIMITED Vs MR 
MUKUL VINOD 
MEHRA

SH. NARESH KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

CS 
(COMM)/6
57/2023

MOHAN MEAKIN 
LIMITED Vs INDO 
BEVTRADE 
PRIVATE LIMITED

CS 
(COMM)/6
58/2023

UNION BANK OF 
INDIA THROUGH 
ITS BRANCH 
MANAGER Vs 
KAPOOR 
CATERERS AND 
DECORATORS 
THROUGH ITS 
PROPRIETOR MR. 
HONEY KAPOOR

CS 
(COMM)/6
64/2023

M/S GSV 
PRODUCTS Vs 
TAMRAG GREEN 
SOLUTIONS 
PRIVATE LIMITED

OMP (I) 
(COMM.)/3
69/2023

HDFC BANK 
LIMITED Vs 
FUTURE 
SERVICES

OMP (I) 
(COMM.)/3
70/2023

HDFC BANK 
LIMITED Vs 
DEEPAK RAJU

CS 
(COMM)/6
77/2023

STATE BANK OF 
INDIA Vs RAKESH 
KUMAR

CS 
(COMM)/6
80/2023

SH OM PRAKASH 
Vs SMT SANTOSH 
KUMARI

OMP (I) 
(COMM.)/3
79/2023

HDFC BANK 
LIMITED Vs 
MANISHA RANI

OMP (I) 
(COMM.)/3
88/2023

HDFC BANK 
LIMITED Vs 
GAURAV JAISWAR

OMP (I) 
(COMM.)/3
89/2023

HDFC BANK 
LIMITED Vs 
NISHU 
CHOUDHARY



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

19 West

MANISH 18-09-2023 -

MANISH 18-09-2023 -

BISHAN PAL 19-09-2023 01/09/23

KAMAL KANT 20-09-2023

RAJEEV 23-09-2023 18/09/23

MUKESH 23-09-2023 30/05/23

20 SHRAVAN BANSAL 02.09.2023 31.08.2023

02.09.2023 22.08.2023

02.09.2023 22.08.2023

SH. RAM SHANKAR 04.09.2023 10.08.2023

12.09.2023 26.07.2023

SH. NARESH KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)

OMP (I) 
(COMM.)/3
90/2023

HDFC BANK 
LIMITED Vs 
SUMIT BHATI

OMP (I) 
(COMM.)/3
91/2023

HDFC BANK 
LIMITED Vs 
SAROJ

CS 
(COMM)/6
88/2023

MOHAN MEAKIN 
LIMITED Vs 
MOHAN LAL 
GUPTA

Counter 
Claim/45/2
023

M/S MAHASHIAN 
DI HATTI (MDH) 
PVT LTD Vs M/S 
BALAJI 
ENTERPRISES 
AND ANR

CS 
(COMM)/7
00/2023

PRAKASH CHAND 
SHARMA Vs M/S. 
SILVER GOLDEN 
LOGISTICS LL.P 
THROUGH ITS 
PARTNER 
ASHWANI 
BANSALCS 

(COMM)/7
03/2023

VINEET GARG Vs 
GANGOTRI 
ELECTRONICS 
PVT LTD

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

CS(COMM)
/490/2023

ADEMARS PIGUET 
HOLDING S.A. VS. 
ASHOK KUMAR

CS(COMM)
/491/2023

BANK OF INDIA 
VS. M/S BABU 
SINGH 
CATERINGS @ 
BABU SINGH 
ATERS

SH. BIJAYA MOHAN 
GOSWAMI

CS(COMM)
/492/2023

BANK OF INDIA 
VS. POOJA 
COLLECTION

SH. BIJAYA MOHAN 
GOSWAMI

CS(COMM)
495/2023

M/S PARAS 
POLYMERS PVT. 
LTD. VS. M/S 
YAMAN 
CHEMICALS

CS(COMM)
/501/2023

OMKAM 
COMMODITIES 
PVT. LTD. VS. 
NEELIMA JAIN

SH.TARUN KUMAR 
BEDI



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

20

SH. ASTHA TYAGI 14.09.2023 01.09.2023

14.09.2023 14.03.2022

SH. SHARVAN KUMAR 14.09.2023 28.08.2023

15.09.2023 22.08.2023

15.09.2023 22.08.2023

SH. SHRAVAN BANSAL 25.09.2023 18.09.2023

21 02-09-2023 30.08.2023

Shravan Bansal(P), 04-09-2023 01.09.2023

04-09-2023 15.08.2023

Animesh Rastogi(P), 13-09-2023 01.09.2023

SH. ANURAG SAIN, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-01

NEW 
DELHI

COUNTER 
CLAIM/36/
2023

BOETTCHER 
INDIA PVT. LTD. 
VS. SEL-JAGAT 
PRINTERS

CS(COMM)
506/2023

M/S  KHURANA 
AGENCIES VS. 
ASIAN HOTELS 
(NORTH) LT.D

SH. PRABHAJIT 
JAUHAR

CS(COMM)
505/2023

M/S SHIVA 
PROTECTION 
FORCE PRIVATE 
LIMITED VS. M/S 
STAR ESTATES 
MANAGEMENT 
LIMITED

CS(COMM)
/510/2023

NITESH BANSAL 
VS. TIRUPATI 
COATINGS PVT. 
LTD.

SH. RAM ANUGRAH 
SINGH

CS(COMM)
/511/2023

NITESH BANSAL 
VS. RIDHI AUTO 
INDUSTRIES PVT. 
LTD.

SH. RAM ANUGRAH 
SINGH

CS(COMM)
/513/2023

SAFEX 
CHEMICALS 
INDIA PVT. LTD. 
VS. SAFEX BIO 
ORGANICS

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

OMP 
(COMM)/1
19/2023

ARUN KUMAR 
OJHA Vs WG CDR  
RETD  
JAGANNATH 
BHANDARI

RAHUL KUMAR 
GUPTA(P),

CS 
(COMM)/4
94/2023

BULGARI SPA Vs 
ASHOK KUMAR

CS 
(COMM)/4
93/2023

M S MEGALOGIX 
Vs ST THOMAS
GIRLS SR SEC 
SCHOOL
 THROUGH ITS 
PRINCIPAL

NIRAJ KUMAR 
SINGH(P),

CS 
(COMM)/5
03/2023

MALPANI 
COTTONS LLP 
THROUGH 
MUKESH KUMAR 
MALPANI 
Vs MAPANI 
COTTONS PALI



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

21

13-09-2023 01.09.2023

MUKESH RANJAN(P), 15-09-2023 06.09.2023

Shravan Bansal(P), 15-09-2023 09.09.2023

siddham nahata(P), 19-09-2023 14.09.2023

21-09-2023 11.09.2023

MANISH KUMAR(P), 26-09-2023 15.09.2023

Sunil Choudhary(P), 26-09-2023 15.09.2023

ADITYA PARASHAR(P), 27-09-2023 16.09.2023

22 Shravan Bansal(P), 02-09-2023 24-08-2023

YATIN GROVER(P), 05-09-2023 29-08-2023

SH. SANJEEV 
AGGARWAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-02

NEW 
DELHI

CS 
(COMM)/5
04/2023

RSPL LTD Vs 
RAJESH GARG 
TRADING
AS MS GARG 
INDUSTRIES

SANJEEV KUMAR 
SINGH(P),

CS 
(COMM)/5
08/2023

M/S BCH 
ELECTRIC 
LIMITED Vs 
M/S ROOTS 
COOLING SYSTEM 
PVT LTD

CS 
(COMM)/5
07/2023

HUGO BOSS 
TRADE MARK 
MANAGEMENT
GMBH AND CO KG 
Vs BOSS MENS 
WEAR

OMP 
(COMM)/1
24/2023

CHURCH'S 
AUXILIARY FOR 
SOCIAL ACTION 
Vs CENTRE FOR 
FUNDRAISING
SOLUTION PVT 
LTD

OMP 
(COMM)/1
27/2023

INDIAN RAILWAY 
CATARING AND 
TOURISM
CORPORATION 
LIMITED Vs M/S 
SWAJAL
WATER PVT LTD

RAJEEV KUMAR 
RANJAN(P),

CS 
(COMM)/5
17/2023

KAMAL AGARWAL 
Vs TOTAL 
AIRPORT 
SERVICES 
PRIVATE LIMITED

CS 
(COMM)/5
16/2023

UNION BANK OF 
INDIA Vs AKASH 
SHARMA

CS 
(COMM)/5
20/2023

UNION BANK OF 
INDIA Vs 
PARVESH KUMAR 
KHANNA

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/4
89/2023

HUGO BOSS 
TRADE MARK 
MANAGEMENT 
GMBH AND  CO 
KG Vs BIG BOSS 
THE FASHION 
HUB

CS 
(COMM)/4
96/2023

SMACLIFY 
TECHNOLOGIES 
PRIVATE LIMITED 
OPC AND ANR Vs 
ELEPHANTJOB 
PRIVATE LIMITED



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

22

Gurvinder Suri(P), 06-09-2023 01-09-2023

Shravan Bansal(P), 06-09-2023 05-09-2023

RAM KAWAR(P), 06-09-2023 29-08-2023

SAURABH KUMAR(P), 12-09-2023 04-09-2023

Anil Kumar(P), 13-09-2023 12-09-2023

DHRUV DWIVEDI(P), 15-09-2023 13-09-2023

PUNEET AHUJA(P), 15-09-2023 12-09-2023

PANKAJ KUMAR(P), 19-09-2023 15-09-2023

ASHWINI KUMAR(P), 20-09-2023 14-09-2023

VIJENDRA KUMAR(P), 25-09-2023 05-09-2023

SANJEEV KUMAR(P), 25-09-2023 19-07-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/4
98/2023

DEUTSCHE BANK 
AG Vs M S ADITYA 
TECHNO 
PRODUCTS PVT 
LTD

CS 
(COMM)/4
99/2023

UNDER ARMOUR 
INC Vs ASHWANI

OMP 
(COMM)/1
21/2023

NATIONAL 
HEALTH 
AUTHORITY Vs 
INTERMARC

CS 
(COMM)/5
02/2023

AGILENT 
TECHNOLOGIES 
INDIA PVT LTD Vs 
BIORADIUS 
THERAPEUTIC 
RESEARCH PVT 
LTD

OMP 
(COMM)/1
22/2023

SEHKAR J Vs CLIX 
CAPITAL 
SERVICES 
PRIVATE LIMITED

OMP 
(COMM)/1
23/2023

SUMAN LATA Vs 
TRUE ZONE 
BUILDING

CS 
(COMM)/5
09/2023

HIRATEK 
INTERNATIONAL 
Vs PRIMATEL 
FIBCOM LTD

OMP 
(COMM)/1
25/2023

SATYAPAL SINGH 
AND ANR Vs 
ELECTRONICA 
FINANCE LTD 
AND ANR

CS 
(COMM)/5
12/2023

SHENZHEN 
SYNCO 
TECHONOLOGY 
CO Vs PRIMATEL 
FIBCOM LTD

CS 
(COMM)/5
14/2023

OVERSEAS 
LOGISTICS PVT 
LTD Vs CROCKERY 
WALA AND 
COMPANY

CS 
(COMM)/5
15/2023

IDFC FIRST BANK 
LTD Vs DIAMOND 
KLEAN HN 
INDUSTRIES PVT 
LTD  AND ORS



Court District Case No. Advocate
No.

Petitioner Name 
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

22

PRAVEEN KAPOOR(P), 26-09-2023 05-09-2023

RAVI LOMOD(P), 27-09-2023 25-09-2023

23 SOUTH NIL

24 SOUTH NIL

25 SH. SANDEEP YADAV South NIL

26 South NIL

27 NIL

28 05-09-2023 04-09-2023

VARUN SIKKA(P), 05-09-2023 04-09-2023

05-09-2023 04-09-2023

12-09-2023 11-09-2023

SH. VINEETA GOYAL, 
DISTRICT JUDGE 
(COMMERCIAL 
COURT)-03 

NEW 
DELHI

CS 
(COMM)/5
19/2023

PASUPATI 
ACRYLON LTD Vs 
M/S SWASTIC 
INDUSTRIES 
INDIA

OMP 
(COMM)/1
29/2023

S R CASHEWS 
AND ORS Vs NCML 
FINANCE PVT LTD

SH. PREM KUMAR 
BHARTWAL DISTRICT 
JUDGE (COMMERCIAL 
COURT)-01

MS. ANURADHA 
SHUKLA BHARDWAJ, 
DISTRICT 
JUDGE(COMMERCIAL 
COURT)

SH. RAJEEV BANSAL, 
DISTRICT JUDGE 
(COMMERCIAL)-01

SH. LAL SINGH, 
DISTRICT JUDGE

SOUTH-
EAST

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS 
(COMM)/8
17/2023

MEENAKKSHI 
SHARMA Vs 
MONIKA CHUGH

CS 
(COMM)/8
16/2023

ANIL KUMAR 
BHATIA Vs 
RAJEEV SHARMA

CS 
(COMM)/8
15/2023

SHRI MUKESH 
KUMAR GUPTA Vs 
SMT MRIDULA 
SANGALSOLE 
PROPRIETOR M/S 
COLLAR 
FASHIONS

RAVINDER KUMAR 
YADAV(P),

CS 
(COMM)/8
32/2023

DEEPA KAPOOR 
Vs WTC NOIDA 
DEVELOPMENT 
COMPANY

KRISHAN NARAIN 
RANA(P),



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

28

MANOJ KUMAR(P), 26-09-2023 25-09-2023

Shalini Upadhyay(P), 20-09-2023 18-09-2023

RISHI VADHERA(P), 16-09-2023 15-09-2023

ABHISHEK GUSAIN(P), 19-09-2023 18-09-2023

Naveen Chandra(P), 20-09-2023 19-09-2023

ABHAY SINGH(P), 26-09-2023 25-09-2023

Sunil Choudhary(P), 26-09-2023 25-09-2023

DEVENDER SINGH(P), 26-09-2023 25-09-2023

VIKASH KUMAR(P), 26-09-2023 25-09-2023

26-09-2023 25-09-2023

29 VARUN CHANDIOK(P), 11-09-2023 05.09.2023

MS. NEELAM SINGH, 
DISSTRICT JUDGE

SOUTH-
EAST

CS 
(COMM)/8
69/2023

STATE BANK OF 
INDIA Vs SMT 
MANJU DEVI

CS 
(COMM)/8
52/2023

STATE BANK OF 
INDIA Vs RAMESH 
CHANDER

CS 
(COMM)/8
41/2023

MRS SUNITA 
MALHOTRA Vs SH 
DHAN SINGH 
SAINI

CS 
(COMM)/8
48/2023

MALBROS 
HOLDINGS PVT 
LTD Vs INDU 
SAHNISOLE 
PROPRIETOR OF 
M/S WEAR WELL 
INDIA

CS 
(COMM)/8
51/2023

MASCOT HEALTH 
SERIES PVT LTD 
Vs M/S MERIDIEM 
PHARMA

CS 
(COMM)/8
68/2023

THE NEW INDIA 
ASSURANCE CO 
LTD Vs NTC 
SUPPLY CHAIN  
SOLUTION PVT 
LTD

CS 
(COMM)/8
67/2023

UNION BANK OF 
INDIA Vs ANAND 
BIHARI SINGH 
PROP OF AJAY 
CARGO MOVERS

CS 
(COMM)/8
66/2023

PENTAGON TECH 
FUSION SERVICES 
PRIVATE LIMITED 
Vs EXCEL 
MARKETING 
CORPORATION

CS 
(COMM)/8
64/2023

M L SAINI 
ELECTRIC LTD CO 
THROUGH ITS 
PROPRIETOR Vs S 
K ELECTRICAL 
THROUGH ITS 
PROPRIETOR

CS 
(COMM)/8
65/2023

CANARA BANK 
FORMER 
SYNDICATE BANK 
Vs M/S SINGHAL 
ENTERPRISESTH
R ITS 
PROPRIETOR SMT 
SAVITA 
SINGHALW/O SH 
VIPIN SINGHAL

ASHUTOSH KUMAR 
SINGH(P),

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/8
26/2023

STATE BANK OF 
INDIA Vs NITISH 
KAUSHIK



Court District Case No. Advocate
No.
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Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

29

MANOJ KUMAR(P), 11-09-2023 06.09.2023

VARUN CHANDIOK(P), 11-09-2023 05.09.2023

AARSHIA BEHL(P), 16-09-2023 16.09.2023

21-09-2023 20.09.2023

Vandana(P), 21-09-2023 20.09.2023

Sunil Choudhary(P), 22-09-2023 21.09.2023

Sunil Choudhary(P), 22-09-2023 21.09.2023

26-09-2023 25.09.2023

DEEPAK VERMA(P), 26-09-2023 25.09.2023

VIKASH KUMAR(P), 26-09-2023 25.09.2023

27-09-2023 26.09.2023

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/8
25/2023

STATE BANK OF 
INDIA Vs SHRI 
DIPAK SAMAL

CS 
(COMM)/8
27/2023

STATE BANK OF 
INDIA Vs 
SURENDER 
PRATAP SINGH 
CHAUHANSOLE 
PROP LRS 
ENTERPRISES

CS 
(COMM)/8
39/2023

ADOBE 
INCORPORATED 
Vs RAJENDRA 
KUMAR SETIA

CS 
(COMM)/8
53/2023

MS TRINITY 
TOUCH PVT LTD 
THROUGH ITS AR 
Vs MS PUNE 
INDUSTRIAL 
DISTRIBUTORS 
PVT LTD 
THROUGH ITS 
DIRECTOR

SURESH CHANDER 
SHARMA(P),

CS 
(COMM)/8
54/2023

NARINDER 
DAWAR Vs 
BRANCH 
MANAGER

CS 
(COMM)/8
58/2023

UNION BANK OF 
INDIA Vs LALJI 
MISHRA

CS 
(COMM)/8
57/2023

UNION BANK OF 
INDIA Vs 
SAURABH KUMAR 
PROP OF SK 
ENTERPRISES

CS 
(COMM)/8
72/2023

STATE BANK OF 
INDIA Vs SURYOM 
TEXTILES

KAMLESH KUMAR 
SINGH(P),

CS 
(COMM)/8
77/2023

IDBI BANK LTD 
THROUGH AR Vs 
THROUGH 
DIRECTOR HARI 
OM THAKUR

CS 
(COMM)/8
78/2023

M L SAINI 
ELECTRICAL LTD 
CO THROUGH ITS 
PROPRIETOR Vs 
STAR INFRATECH 
PVT LTD

CS 
(COMM)/8
79/2023

STATE BANK OF 
INDIA Vs BIPIN 
KUMAR

SHIV KUMAR 
TYAGI(P),
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Date of 
Registratio
n

Date of e-
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Court Fees
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27-09-2023 26.09.2023

30 Aryan Arora(P), 04-09-2023 28.08.2023

Utsav Saxena(P), 11-09-2023 08.08.2023

SANJEEV  CHOPRA(P), 12-09-2023 14.08.2023

MANOJ KUMAR(P), 12-09-2023 08.08.2023

MANOJ KUMAR(P), 12-09-2023 08.08.2023

Shalini Upadhyay(P), 15-09-2023 02.09.2023

15-09-2023 31.08.2023

19-09-2023 11.08.2023

Aman Garg 20-09-2023 18.08.2023

Sunil Choudhary(P), 23-09-2023 04.09.2023

SH. AJAY KUMAR 
JAIN

SOUTH-
EAST

CS 
(COMM)/8
80/2023

VED PRAKASH 
GANDHI Vs M/S 
VALUE PHARMA 
RETAIL 9 HYD 
PVT LTD

ROOP CHAND 
TIWARI(P),

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

CS 
(COMM)/8
13/2023

SPJ CARGO 
PRIVATE LIMITED 
Vs DECCAN 
EDIBLES PRIVATE 
LIMITED

OMP 
(COMM)/8
2/2023

M/S S M 
ENTERPRISES 
AND ANR Vs MODI 
MUNDI PHARMA 
BEAUTY 
PRODUCTS PVT 
LTD

CS 
(COMM)/8
30/2023

CANARA BANK Vs 
POOJA PROP 
POOJA DESIGNER 
FABRIC

CS 
(COMM)/8
31/2023

STATE BANK OF 
INDIA Vs SHRI 
GURJEET SINGH 
KOCHHAR

CS 
(COMM)/8
29/2023

STATE BANK OF 
INDIA Vs SHRI 
SIDDHARTH 
SRIVASTAVA

CS 
(COMM)/8
37/2023

STATE BANK OF 
INDIA Vs SANJAY 
WADHWA

CS 
(COMM)/8
38/2023

GABION 
TECHNOLOGIES 
INDIA PVT LTD Vs 
GMT

DINESH KUMAR 
YADAV(P),

EXECUTIO
N 
(COMM)/4
38/2023

PROACTIVE DATA 
SYSTEMS PVT LTD 
Vs NGS INFONET 
PVT LTD

MANISH(P), Abhishek 
Verma

EXECUTIO
N 
(COMM.)/4
37/2023

OYSTER BATH 
CONCEPTS PVT 
LTD Vs M/S M L. 
ROY AND  CO 
SANATATION PVT 
LTD

CS 
(COMM)/8
59/2023

UNION BANK OF 
INDIA Vs NAVAL 
KISHORE MISHRA 
PROP OF 
OCTOPUS DESIGN 
HOUSE
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Registratio
n

Date of e-
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Court Fees

30

26-09-2023 22.08.2023

26-09-2023 22.08.2023

26-09-2023 22.08.2023

VIJAY(P), 26-09-2023 26.07.2023

SUNAV RASTOGI(P), 26-09-2023 13.09.2023

Sunil kumar(P), 26-09-2023 22.08.2023

Ritu Mishra(P), 26-09-2023 12.09.2023

26-09-2023 22.08.2023

27-09-2023 01.09.2023

31 05-09-2023 25-08-2023

MS. ANU GROVER 
BALIGA

SOUTH-
EAST

OMP 
(COMM)/8
6/2023

MILLENNIUM 
SEVEN SEAS 
SERVICES 
PRIVATE LIMITED 
Vs YES BANK LTD

SUNIL KUMAR(P), Ajay 
Gautam

OMP 
(COMM)/8
8/2023

MILLENNIUM 
SEVEN SEAS 
SERVICES 
PRIVATE LIMITED 
Vs YES BANK LTD 
A BANKING 
COMPANY 
INCORPORATED 
AND REGISTERED 
UNDER THE 
COMPANIES ACT

SUNIL KUMAR(P), Ajay 
Gautam

OMP 
(COMM)/8
9/2023

MILLENNIUM 
SEVEN SEAS 
SERVICES 
PRIVATE LIMITED 
Vs YES BANK 
LIMITED A 
BANKING 
COMPANY 
INCORPORATED 
AND REGISTERED 
UNDER THE 
COMPANIES ACT

SUNIL KUMAR(P), Ajay 
Gautam

CS 
(COMM)/8
73/2023

ANIL TAKKAR Vs A 
M 
MARKETPLACES 
PRIVATE LIMITED 
LIMEROADCOM

CS 
(COMM)/8
76/2023

PUNJAB 
NATIONAL BANK 
Vs MOHD 
ALLAUDDIN S/O 
MOHD ZAMIR  
SOLE 
PROPRIETOR OF 
ANLEATHERSCS 

(COMM)/8
74/2023

M/S 
AKSHAYPATRA 
EQUIPMENTS PVT 
LTD Vs M/S C AND 
 C HOSPITALITY

CS 
(COMM)/8
75/2023

CANARA BANK Vs 
DEVENDER 
KUMAR S/O MR 
PREM SINGH

OMP 
(COMM)/8
7/2023

MILLENNIUM 
SEVEN SEAS 
SERVICESPRIVAT
E LIMITED Vs YES 
BANK LIMITED A 
BANKING 
COMPANY 
INCORPORATED 
AND REGISTERED 
UNDER THE 
COMPANIES ACT

SUNIL KUMAR(P), Ajay 
Gautam

CS 
(COMM)/8
84/2023

STATE BANK OF 
INDIA Vs KIRAN 
KISHORE S/O SH 
KISHORE KUMAR

SHIV KUMAR 
TYAGI(P),

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/8
14/2023

ROHIT MITTAL Vs 
DEEPAK PLASTIC 
AND ORS

NAGESHWAR 
KUMHAR(P),
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n

Date of e-
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Court Fees

31

JAITEGAN SINGH(P), 11-09-2023 19-08-2023

Shalini Upadhyay(P), 14-09-2023 09-09-2023

Shalini Upadhyay(P), 14-09-2023 02-09-2022

Sunil Choudhary(P), 22-09-2023 05-09-2021

DEEPAK VERMA(P), 26-09-2023 15-02-2023

NEERAJ GOYAL(P), 26-09-2023 09-09-2023

26-09-2023 01-09-2023

MUNISH CHHOKER(P),26-09-2023 03-07-2023

SH. BHUPESH KUMAR SOUTH-
EAST

CS 
(COMM)/8
22/2023

NANAKSAR 
THATH ISHER 
DARBAR Vs M/S 
DELHI ROCK

CS 
(COMM)/8
35/2023

STATE BANK OF 
INDIA Vs V P 
SINGH JATAV 
AND ANR

CS 
(COMM)/8
36/2023

STATE BANK OF 
INDIA Vs RAVI 
KUMAR JANGRA 
AND ORS

CS 
(COMM)/8
55/2023

UNION BANK OF 
INDIA Vs PREM 
KUMAR MISHRA

CS 
(COMM)/8
60/2023

PUNJAB AND 
SINDH BANK Vs 
SIMRAN MEHTA 
AND OTHER

CS 
(COMM)/8
61/2023

M/S LSC 
MARKETING 
INDIA PVT LTD Vs 
M/S LAKSHMI 
ENGINEERING 
WORKS AND ORS

CS 
(COMM)/8
62/2023

MR JAGVINDER 
SINGH Vs M/S 
CAPACIT'E INFRA 
PROJECT LTD

VIPIN KUMAR 
CHAUDHARY(P),

CS 
(COMM)/8
63/2023

MVS 
ENGINEERING 
PVT LTD Vs 
JAIPRAKASH 
ASSOCIATES  
LIMITED



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

31

HEMANT MANJANI(P), 04-09-2023 02-09-2023

KUNAL TYAGI 06-09-2023 25-07-2023

32 MS. NIRJA BHATIA KUNAL TYAGI 06-09-2023 25-07-2023

GAURAV HARNAL(P), 06-09-2023 02-09-2023

11-09-2023 14-08-2023

Rudra Vikram Singh(P), 11-09-2023 22-08-2023

VARUN KAPOOR(P), 13-09-2023 01-09-2023

Susheel Mahajan(P), 13-09-2023 29-08-2023

16-09-2023

GIRISH VERMA(P), 19-09-2023 28-08-2023

20-09-2023 16-09-2023

SH. BHUPESH KUMAR SOUTH-
EAST

EXECUTIO
N 
(COMM)/4
27/2023

TRUSTLINE 
SECURITIES LTD 
Vs M/S VAG 
HOLDINGS PVT 
LTD

CS (COMM)/820/2023

M/S 
FASTSURANCE 
CONSULTANTS 
PVT LTD Vs 
UTTAM BHAKAT

CS (COMM)/820/2023

M/S 
FASTSURANCE 
CONSULTANTS 
PVT LTD Vs 
UTTAM BHAKAT

CS (COMM)/821/2023

M/SWORLD 
VISION Vs 
M/SALPHA SHOPE

CS (COMM)/823/2023

SUNITA SINGH 
CHAUHAN 
PROPRIETOR OF 
MESSERS V S ART 
Vs MESSERS PDSD 
EXPORTS 
THROUGH ITS 
PARTNERS

MOHAMMAD 
DANISH(P),

CS (COMM)/824/2023

INGENIOUS BPO 
PVT LTD Vs 
CREDENT 
SOLUTIONS AND 
SERVICES PVT 
LTD

CS (COMM)/833/2023

INTERNATIONAL 
COMBUSTION 
INDIA LIMITED Vs 
M/S OMAXE NEW 
CHANDIGARH 
DEVELOPERS 
PRIVATE LIMITEDCS (COMM)/834/2023

COMNET VISION 
(INDIA) PVT LTD 
Vs M/S AXIS 
INNOVATIONS 
PVT LTD

CS (COMM)/842/2023

KANWAR RAJ Vs 
DILIP KUMAR 
PATHAK

MOHIT MONGA(P),
MANOJ CHAUHAN(R),

CS (COMM)/846/2023

PUNJAB AND 
SIND BANK Vs 
SUGANDHA JHA

CS (COMM)/849/2023

STATE BANK OF 
INDIA Vs M/S 
JALISHA STORES

KAMLESH KUMAR 
SINGH(P),
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

32 MS. NIRJA BHATIA

04-09-2023 25-07-2023

RAJIV MEHRA(P), 20-09-2023 19-08-2023

20-09-2023 08-12-2022

Sunil Choudhary(P), 22-09-2023 04-09-2023

26-09-2023 16-09-2023

27-09-2023 01-09-2023

SONAM SHARMA(P), 27-09-2023 28-08-2023

MANISH KUMAR(P), 27-09-2023 24-08-2023

ASEEM NAYYAR(P), 26-09-2023 26-11-2022

26-09-2023 09-08-2023

22-09-2023 01-08-2023

SOUTH-
EAST

EXECUTION (COMM)/428/2023

DEEP BLUE 
XPRESS PVT 
LTDTHROUGH 
ARMR K V 
KHANNA Vs 
REELIABLE 
COURIER AND 
CARGO PVT LTD

BHARAT BHUSHAN 
JAIN(P),

EXECUTION (COMM)/436/2023

NAGPAL FABRICS 
PVT LTD Vs 
PREMSONS 
SOUTHEND 
THROUGH ITS 
PARTNERS

M-Ex/21/2023

M/S STERLING 
ORNAMENTS PVT 
LTD Vs SAAD 
TRADING CO

Gayanendra Swarup 
Gangwar(P),

CS 
(COMM)/8
56/2023

UNION BANK OF 
INDIA Vs MAN 
SINGH PROP OF 
SHIV SHAKTI 
ENTERPRISES

CS 
(COMM)/8
71/2023

STATE BANK OF 
INDIA Vs M/S 
HARVINDER 
STORE THROUGH 
ITS PROP

KAMLESH KUMAR 
SINGH(P),

CS 
(COMM)/8
81/2023

STATE BANK OF 
INDIA Vs SHONEY 
T PIUS

SHIV KUMAR 
TYAGI(P),

CS 
(COMM)/8
82/2023

M/S SUPERB 
DESIGNS PRIVATE 
LIMITED Vs 
NIPUN 
ENTERPRISES 
THROUGH ITS 
PROPRIETOR MR 
PAWAN KUMAR 
GUPTA

CS 
(COMM)/8
83/2023

KAMAL AGARWAL 
Vs SIDHI DATRI 
HOSPITALITIES 
AND ORS

EXECUTIO
N 
(COMM)/4
43/2023

M/S NORTHERN 
SPIRITS LTD Vs 
THE STUDIO BY 
GURDAS MAAN

Misc 
DJ/1571/20
23

CANARA BANK 
THROUGH ITS 
BRANCH 
MANAGER Vs 
DEVENDER 
RAWAT

AMBUJ KUMAR 
TIWARI(P),

OMP 
(COMM)/8
5/2023

SHRI RAM 
HOUSING 
FINANCE AND 
INVESTMENT OF 
INDIA LTD 
THROUGH ITS AR 
B K TIWARI Vs 
LATE MANJEET 
SINGH THROUGH 
MRS HARJEET 
KAUR LR

PRATEEK KUMAR 
TIWARI(P),

http://10.199.60.3/swecourtis/querybuilder/r_query_generate.php#
http://10.199.60.3/swecourtis/querybuilder/r_query_generate.php#
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Date of 
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n

Date of e-
Payment of 
Court Fees

32 MS. NIRJA BHATIA

27-09-2023 14-09-2023

33 NIL

34 EAST 06-09-2023 01-09-2023

06-09-2023 01-09-2023

UMESH JOSHI 13-09-2023 06-09-2023

UMESH JOSHI 14-09-2023 06-09-2023

22-09-2023 19-09-2023

35 EAST JOSHI & ASSOCIATES 14-09-2023 11-09-2023

JOSHI & ASSOCIATES 14-09-2023 11-09-2023

JOSHI & ASSOCIATES 14-09-2023 11-09-2023

GOPAL SINGH 06-01-2023 19-09-2023

SOUTH-
EAST

OMP 
(COMM)/9
0/2023

NTPC BHEL 
POWER PROJECTS 
PRIVATE LIMITED 
Vs M/S 
ULTRATECH 
ENGINEERING 
PRIVATE LIMITED

VIPIN KUMAR 
CHAUDHARY(P),

SH. RAJESH KUMAR 
SINGH

SH. SANJAY SHARMA-
I

CS COMM 
331/2023

CENTRAL BANK 
OF INDIA V/S 
SMT. MADHU 
BALA

MANOJ KUMAR 
ARORA

CS COMM 
332/2023

CENTRAL BANK 
OF INDIA V/S 
SMT. SHAKUNTLA

MANOJ KUMAR 
ARORA

CS COMM 
346/2023

BANK OF BARODA 
V/S HARISH 
GUPTA

CS COMM. 
347/2023

BANK OF BARODA 
V/S BABBU

CS COMM. 
366/2023

PNB V/S KIRAN 
ENTERPRISES

KUNWAR ABHISHEK 
PRATAP SINGH

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

CS COMM 
350/2023

BANK OF BARODA 
VS ANURADHA

CS COMM 
351/2023

BANK OF BARODA 
VS SHOAIB MALIK

CS COMM 
352/2023

BANK OF BARODA 
VS RAHUL GUPTA

CS COMM 
17/2023

GURUCHARAN 
SINGH VS SHREE 
RANI SATI TRADE 
CORP.



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

35 EAST

V.P SINGH 03-12-2023 19-09-2023

20-12-2022 20-09-2023

36 North-East QUAISAR ALI 02.09.2023

QUAISAR ALI 02.09.2023

AMULYA UPADHYAY 02.09.2023

05.09.2023

RAJKUMAR RAGHAV 13.09.2023

ANIL KUMAR PANDEY 18.09.2023

RAHUL KUMAR 18.09.2023

ANIKET KUMAR 20.09.2023

ANANTBHUSHAN 23.09.2023

SH. CHANDRA 
SHEKHAR, DISTRICT 
JUDGE, COMMERCIAL 
COURT-02

CS COMM 
382/2022

SANJAY KUMAR 
VS SHRI 
HIMANSHU 
BAMOLA

CS COMM 
399/2022

PANKAJ 
BANGWAL VS THE 
MANAGING 
DIRECTOR MAX 
DIGI INFOTECH 
PVT. LTD.

PT. G.C. MISHRA & A.K. 
MISHRA

SH. SANJEEV KUMAR 
MALHOTRA, 
DISTRICT JUDGE 
(COMMERCIAL)-01

CS(COMM)
-86/2023

PUNJAB 
NATIONAL 
BANK VS. SHRI 
GOPAL 
PROPRIETOR 
OF MESSERS 
KRISHNA 
TEXTILE

COURT 
FEES FILE 
ONLINE ON 
29.08.2023

CS(COMM)
-87/2023

PUNJAB 
NATIONAL BANK 
VS. SHRI RAKESH 
KUMAR JAIN 
PROPRIETOR OF 
MESSERS 
SAMRAT MUSIC 
SYSTEM

COURT 
FEES FILED 
ONLINE ON 
29.08.2023

EX(COMM
)-112/2023

M/S SMFG INDIA 
CREDIT CO LTD 
FORMERLY 
FULLERTON 
INDIA CREDIT CO 
LTD VS  NEKI RAM

COURT 
FEES NOT 
FILED

CS(COMM)
-88/2023

MR. PRAVEEN 
KUMAR SOLE 
PROPRIETOR OF 
M/S KAY KAY 
TRADING CO VS. 
M/S OM ARHAM 
TENDZ LLP 
THROUGH ITS 
PARTNER

JUSNEET SINGH 
KOHLI

COURT 
FEES FILED 
OFFLINE 
ON 
11.08.2023

EX(COMM
)-113/2023

JITENDER 
KUMAR SHARMA 
PROPRIETOR OF 
M/S BHAWANI 
STEEL 
FABRICATORS VS. 
SUPREME 
INFRASTRUCTUR
E INDIA LTD 
THROUGH ITS 
DIRECTOR

COURT 
FEES NOT 
FILED

MISC DJ-
313/2023

RAM GOPAL VS 
MUKESH SAINI

COURT 
FEES NOT 
FILED

CS(COMM)
-89/2023

RAJVEER SINGH 
VS SATVEER 
SINGH

COURT 
FEES FILED 
OFFLINE 
ON 
03.03.2021

CS(COMM)
-90/2023

SUNIL KUMAR VS 
PAYAL 
MAHESHWARI

COURT 
FEES FILED 
OFFLINE 
ON 
11.09.2023

CS(COMM)
-91/2023

S N ELECTEL 
PRIVATELIMITED
VsMAMTA 
DEVIPROPRIETOR
M/S 
RAJINFRATECH

COURT 
FEES FILED 
OFFLINE 
ON 
16.09.2023



Court District Case No. Advocate
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Petitioner Name 
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Date of 
Registratio
n

Date of e-
Payment of 
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37 Nikita Jain(P), 11-09-2023 21/08/2023

Ishu Kumar(P), 13-09-2023 29/08/2023

SURESH KUMAR(P), 13-09-2023 04/09/2023

VARUN SHARMA(P), 14-09-2023 11/09/2023

ANKIT GUPTA(P), 20-09-2023 19/09/2023

VAISHALI GUPTA(P), 22-09-2023 28/08/2023

Vikas Kumar Bhatia(P), 26-09-2023 25/09/2023

PANKAJ(P), 27-09-2023 04/09/2023

MAYANK RUSTAGI(P), 27-09-2023 18/09/2023

SH. BRIJESH KUMAR 
GARG, DISTRICT 
JUDGE, COMMERCIAL 
COURT

SHAHDAR
A

CS 
(COMM)/4
53/2023

AMIT CHAWLA Vs 
SUMIT ARORA 
PROP OF M/S 
ARORA 
KNITWEARS

CS 
(COMM)/4
58/2023

M/S VITROGENE 
HEALTH CARE Vs 
M/S MATRIX 
HEALTHCARE 
INDIA

CS 
(COMM)/4
59/2023

STATE BANK OF 
INDIA Vs 
ASHUTOSH 
DWIVEDI

CS 
(COMM)/4
60/2023

BANK OF INDIA Vs 
ATUL SINGHAL 
PROPRIETOR 
BHARAT 
ENTERPRISES

CS 
(COMM)/4
74/2023

ARPIT KEYAL 
PROPRIETOR OF 
M/S ASIAN 
FABRICS Vs 
SUMIT ARORA 
PROPERITOR OF 
M/S MOTI RAM 
AND SONSCS 

(COMM)/4
75/2023

M/S FORIS PAPER 
ELEMENTS Vs M/S 
DYNAMIC PRINT 
GRAFIX

CS 
(COMM)/4
87/2023

MANMOHAN 
SAHNI Vs 
GYANSHU AHUJA

CS 
(COMM)/4
95/2023

SAB IMPEX PVT 
LTD THROUGH 
ITS AR SH 
MANISH JAIN Vs 
SKM CAPACITORS 
THROUGH ITS 
PROPRIETOR MRS 
ANITA GUPTACS 

(COMM)/4
94/2023

NARESH RASTOGI 
Vs DEEPAK 
OWNER/PROPRIE
TOR
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Date of 
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n

Date of e-
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Court Fees

38 02-09-2023 07.07.2023

JATIN(P), 02-09-2023 29.08.223

PRADEEP KUMAR(P), 02-09-2023 23.08.2023

PANKAJ(P), 12-09-2023 04.09.2023

ANKIT KASHYAP(P), 18-09-2023 11.09.2023

18-09-2023 12.09.2023

VIVEK KUMAR(P), 20-09-2023 14.09.2023

VIVEK KUMAR(P), 20-09-2023 14.09.2023

HEMANT GUPTA(P), 20-09-2023 13.09.2023

20-09-2023 23.08.2023

RAKESH KUMAR(P), 20-09-2023 13.07.2018

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

SHAHDAR
A

CS 
(COMM)/4
49/2023

VIJENDER SINGH 
TYAGI Vs 
MUNICIPAL 
CORPORATION OF 
DELHI

SATYENDRA KUMAR 
SINGH(P),

CS 
(COMM)/4
50/2023

OP AND SONS 
TRADERS PVT 
LTD Vs SHIVRAJ 
SINGH JODHA 
SOLE 
PROPRIETOR O 
MS KRISHNA 
TEXTILESCS 

(COMM)/4
48/2023

PERFECT 
INSULATION Vs 
DD 
INFRAVENTURE 
PVT LTD

CS 
(COMM)/4
56/2023

SAB IMPEX PVT 
LTD THROUGH 
ITS AR SH 
MANISH JAIN Vs 
IMPULSIVE 
ENGINEERS 
THROUGH ITS 
PROPRIETORS SH 
KAPIL DEV TYAGI

CS 
(COMM)/4
66/2023

PR ENTERPRISES 
PRO AARTI 
AGGARWAL Vs 
JANVI 
CREATIONS PRO 
KAMAL KUMAR

CS 
(COMM)/4
65/2023

IDBI BANK 
LIMITED 
THROUGH AGM 
Vs GAURAV JAIN

BHUPENDER 
SHARMA(P),

CS 
(COMM)/4
70/2023

IDBI BANK LTD Vs 
ANURAG SHUKLA

CS 
(COMM)/4
71/2023

IDBI BANK LTD Vs 
ASHOK 
RADHESHYAM 
YADAV ANR

CS 
(COMM)/4
72/2023

M/S PIONEER PET 
INDUSTRIES Vs 
MR ASHOK GUPTA

CS 
(COMM)/4
73/2023

VIPIN TEXTILES 
Vs SANDEEP 
SINGH

AASHEESH 
SHARMA(P),

CS 
(COMM)/4
69/2023

M/S RATHI 
ENTERPRISES Vs 
M/S SHAKTI 
POLYTUBE 
PRIVATE LIMITED



Court District Case No. Advocate
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Court Fees

38

PRAVEEN KUMAR(P), 25-09-2023 20.09.2023

SANJAY KUMAR(P), 25-09-2023 21.09.2023

25-09-2023 28.09.2023

SANGEETA(P), 25-09-2023 06.09.2023

Kalpana(P), 26-09-2023 11.09.2023

kamal kant sharms 27-09-2023 26.09.2023

39 Shahdara KARTIKEY NAYYAR(P), 13-09-2023 8-09-2023

AJAY KUMAR(P), 11-09-2023 5-09-2023

11-09-2023 5-09-2023

Nisha Munjral(P), 11-09-2023 01-09-2023

Sachin Miglani(P), 21-09-2023 05-09-2023

MS. KIRAN BANSAL, 
DISTRICT JUDGE, 
(COMMERCIAL 
COURT)

SHAHDAR
A

CS 
(COMM)/4
82/2023

UCO BANK Vs 
SHAILANDRA 
SRIVASTAVA 
PROP 
MICROVISION 
SOFTWARE

CS 
(COMM)/4
83/2023

PUNJAB 
NATIONAL BANK 
Vs SHRI SANJEEV 
SETH 
PROPRIETOR M/S 
BUSINESS PRESS 
INDIA

CS 
(COMM)/4
80/2023

BANK OF BARODA 
Vs MRS ARCHANA 
VERMA

GEETANJALI 
SHARMA(P),

CS 
(COMM)/4
81/2023

AJAY 
MANCHANDA Vs 
M/S INDUS 
TOWER LIMITED

CS 
(COMM)/4
86/2023

CANARA BANK Vs 
SMT RASHIDA

CS 
(COMM)/4
96/2023

MIS AMALA 
LOCATIONS 
PVTLTD Vs NA 
VEEN 
SONATHINENI

SH. SURENDER S. 
RATHI

CS 
(COMM)/4
61/2023

DON 
CONSTRUCTION 
CHEMICALS 
INDIA PRIVATE 
LIMITED Vs M/S 
BCC 
INFRASTRUCTUR
E PRIVATE 
LIMITED

CS 
(COMM)/4
52/2023

SWAPNIL AERON 
Vs JAGMOHAN 
SAPRA

EX/244/20
23

M/S PRAYAG 
POLYMERS PVT 
LTD Vs AJNARA 
REALTECH 
LIMITED

ROBIN SINGH 
SIROHI(P),

Execution 
(Comm)/17
4/2023

BOMBAY 
MERCANTILE 
COOPERATIVE 
BANK LTD Vs 
RAHAT KHAN 
AND ORS

MISC 
DJ/709/20
23

CANARA BANK Vs 
SANJIB DEBRAY 
S/O SH SUBHASH 
DEBRAY



Court District Case No. Advocate
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Date of 
Registratio
n

Date of e-
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39 Shahdara

AMBAREEN(P), 19-09-2023 04-09-2023

13-09-2023 01-09-2023

VINEET MEHTA(P), 25-09-2023 15-09-2023

Anil Kumar(P), 21-09-2023 14-09-2023

ANKIT KASHYAP(P), 27-09-2023 12-09-2023

23-09-2023 11-09-2023

ANIL KUMAR SAHU(P), 25-09-2023 12-09-2023

26-09-2023 15-09-2023

IMTIYAZ HUSSAIN(P), 27-09-2023 8-09-2023

BABITA RANA(P), 27-09-2023 14-09-2023

27-09-2023 05-09-2023

SH. SURENDER S. 
RATHI

EX/252/20
23

VIKAS GOEL Vs 
EAST MUNICIPAL 
CORPORATION OF 
DELHI

CS 
(COMM)/4
91/2023

M/S KARISHMA 
TRAVELS Vs THE 
CHAIRMAN OF 
DSSSB 
KARKARDOOMA 
DELHI AND ANR

ARCHANA 
CHIBBER(P),

CS 
(COMM)/4
88/2023

JASVINDER PAL 
SINGH Vs M/S 
VOLKSMANN 
INDIA PVT LTD

CS 
(COMM)/4
78/2023

NITIN SHARMA Vs 
NITIN JAIN

CS 
(COMM)/4
90/2023

AGGARWAL 
CLOTH 
MERCHANT Vs 
MR KAMAL 
KUMAR 
PROPRIETOR OF 
JAANVI 
CREATIONSCS 

(COMM)/4
77/2023

AMIT SINGHAL Vs 
SURESH KUMAR 
GOEL

ASHWATH 
SITARAMAN(P),

MISC 
DJ/700/20
23

DEV PHARMACY 
PVT LTD Vs 
SHANKAR 
AUSHODHALYA

CS 
(COMM)/4
85/2023

PUNJAB AND 
SIND BANK Vs MR 
MADAN MURARI 
MISHRA

PRABHAKAR 
AWASTHI(P),

CS 
(COMM)/4
92/2023

HEENA JAIN Vs 
MARUTHI 
TRADING CO

CS 
(COMM)/4
89/2023

THE LENS AND 
GRAPHICS DELHI 
Vs RAM PRINT 
SOLUTION

EX/260/20
23

DHARAMRAJ 
SURANA Vs 
PRATEEK JAIN 
SOLE 
PROPRIETOR

VIPIN KUMAR 
CHAUDHARY(P),
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40 SH. REETESH SINGH Shahdara MOHD. AZHAR(P), 01-09-2023 18-08-2023

02-09-2023 25-08-2023

ABHISHEK TYAGI(P), 02-09-2023

Molvi Aijaz Hussain(P), 05-09-2023 24-08-2023

18-09-2023

VIPUL GUPTA(P), 19-09-2023

19-09-2023

ANIL KUMAR(P), 20-09-2023 03-09-2023

VIKRAM GOLA(P), 25-09-2023 22-09-2023

VIVEK KUMAR(P), 26-09-2023 18-09-2023

26-09-2023

OMP 
(COMM)/2
0/2023

MS DIVYA GUPTA 
Vs AK LUMBAR 
PVT LTD

CS 
(COMM)/4
47/2023

SHRI PARASDEEP 
FABRICS PVT LTD 
Vs GAUTAM 
DHAWAN

MANOJ KUMAR 
SHUKLA(P),

Ex 
(Comm)/17
3/2023

VIRENDRA 
KUMAR 
AGGARWAL Vs B 
M TECHNO 
MACHINESPRIVA
TE LIMITED UNIT 
II

CS 
(COMM)/4
51/2023

SH DEEPAK 
MITTAL Vs SH 
MUSHAHID KHAN

MISC 
DJ/683/20
23

ARIHANT 
TRADERS Vs 
ARORA 
LIFESTYLE

YASH KUMAR 
RAJPUT(P),

CS 
(COMM)/4
67/2023

TIRUPATI 
TECHNOPACKS 
PVT LTD Vs 
KARYTRON 
ELECTRICALS PVT 
LTD

EX/253/20
23

M/S ALISHA 
GARMENTS Vs 
DELHI 
GARMENTS PVT 
LTD

SUBHASH CHANDRA 
LOCHAKIA(P),

CS 
(COMM)/4
68/2023

MOHD AZAM Vs 
NEELAM SAINI

CS 
(COMM)/4
79/2023

PUNJAB AND  
SIND BANK Vs 
UMESH 
AGGARWAL

CS 
(COMM)/4
84/2023

IDBI BANK LTD Vs 
NIKESH KUMAR 
RAM

Ex 
(Comm)/17
8/2023

M/S BA ALLOYS 
PVT LTD Vs M/S 
POOJA IRON 
STORE

ASHISH 
CHAUDHARY(P),
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Registratio
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Payment of 
Court Fees

41 North-West P K AGGARWAL 01-09-2023 23-08-2023

SIDHANT OBEROI 01-09-2023 22-08-2023

INDRA CHAND 01-09-2023 01-09-2023

AJAY KR. KNOWAL 05-09-2023 05-04-2023

05-09-2023 01-08-2023

ANIL SHARMA 06-09-2023 04-09-2023

OM PRAKASH 11-09-2023 31-08-2023

SACHIN KUMAR JAIN 12-09-2023 01-09-2023

SACHIN KUMAR JAIN 12-09-2023 01-09-2023

SACHIN KUMAR JAIN 12-09-2023 01-09-2023

I S CHAUHAN 12-09-2023 19-08-2023

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS 
(COMM)63
7/2023

SUBHASH CHAND 
BANSAL VS 
SHEELA

CS 
(COMM) 
639/2023

BOOK MY 
PROPERTY LLP VS 
M/S BOOK MY 
PROPERTY

CS 
(COMM)64
0/2023

LOVELESH 
SINGHAL VS SHIV 
SHAKTI TRADING 
CO.

CS 
(COMM)64
1/2023

M.S ANNU 
ENTERPRISES VS 
M/S ANIL MILK 
PRODUCT

CS 
(COMM)64
2/2023

PRAMOD KR 
GANDHI VS 
SANJAY GANDHI

DHARMENDER KR 
YADAV

CS 
(COMM)64
5/2023

VIJEN BIOTECH 
INDIA PVT LTD VS 
K R F LIMITED

CS 
(COMM)66
8/2023

AJAY GOEL VS 
M/S XPERT INDIA 
PVT LTD.

CS 
(COMM)66
9/2023

SIDDHARTH 
GUPTA VS 
UNIVERSAL 
MEGA 
STRUCTURE PVT 
LTD.

CS 
(COMM)67
0/2023

SIDDHARTH 
GUPTA VS ST. 
CONSTRUCTION 
PVT LTD

CS 
(COMM)67
1/2023

SIDDHARTH 
GUPTA VS 
SANGHANI 
CORPORATION

CS 
(COMM)67
2/2023

UCO BANK VS M/S 
FRIENDS MOBILE 
AND ANR.



Court District Case No. Advocate
No.

Petitioner Name 
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Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

41 North-West

GAUTAM BHASIN 12-09-2023 09-09-2023

ANIL KUMAR SAHU 13-09-2023 11-09-2023

AJAY KUMAR THAKUR 13-09-2023 26-04-2023

KAPIL KR. DAGAR 14-09-2023 15-09-2023

GAUTAM BHASIN 18-09-2023 15-09-2023

ASHISH 19-09-2023 18-09-2023

ANIL KUMAR SAHU 20-09-2023 18-09-2023

V.K CHAUDHARY 20-09-2023 15-09-2023

DINESH DOSHI 20-09-2023 13-09-2023

SANJAY KUMAR 22-09-2023 18-09-2023

42 SH.VINOD YADAV Vikas Nagwa 01.09.23 21.08.23

 SH. GURDEEP SINGH, 
DISTRICT JUDGE 
(COMMERCIAL) 

CS 
(COMM) 
673/2023

PUMA SE VS 
ASHOK KUMAR

CS 
(COMM) 
682/2023

M/S RSPL LTD VS 
AMIT GUPTA

CS 
(COMM) 
683/2023

AXIS BANK LTD 
VS M/S S.K. 
EXPORT

CS 
(COMM) 
685/2023

M/S PRIYANKA 
ENTERPRISES VS 
M/S HARI OM 
CONSTRUCTION 
AND ORS.

CS 
(COMM) 
691/2023

PUMA SE VS 
ASHOK KUMAR

CS 
(COMM) 
698/2023

AARIV 
ENTERPRISES VS 
GIRI INDUSTRIES

CS 
(COMM) 
703/2023

NIRMAL TEA 
TRADERS VS 
PRAKASH 
GIDWANI AND 
ANR.

CS 
(COMM) 
704/2023

VIMAL KHANNAR 
VS GOURMANAD 
HOSPITALITY PVT 
LTD.

CS 
(COMM) 
705/2023

R.B SUPER 
ELECTRICALS VS 
M/S EDGETECH 
AIR SYSTEM PVT 
LTD

CS 
(COMM) 
713/2023

S R M INDIA LTD 
AND ORS. VS 
PUNJAB 
NATIONAL BANK 
AND ANR.

CS/COMM
/636/2023

Pashupati Overseas 
Ltd. Vs. Pytex 
Impex Ltd.



Court District Case No. Advocate
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Date of e-
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42 SH.VINOD YADAV

Harshit Jain 04.09.23 22.08.23

Rahul Kr. 06.09.23 31.08.23

S.K Mittal 06.09.23 05.09.23

06.09.23 05.09.23

Prashant Diwan 11.09.23 04.09.23

Pardeep 11.09.23 02.09.23

Gautam Bhasin 12.09.23 09.09.23

Gautam Bhasin 12.09.23 09.09.23

Harsh Goyal 12.09.23 11.09.23

Alok Kr. 13.09.23 11.09.23

Kartik Dabas 15.09.23 15.01.21

CS/COMM
/638/2023

Yogesh Parnami Vs. 
S.K Mittal

CS/COMM
/644/2023

Mohan Singh Rawat 
Vs. Subodh Dalal

CS/COMM
/646/2023

M/s Green Eath 
Publications (P) 
Ltd. Vs. M/s Ocean 
Book House

CS/COMM
/647/2023

M/s Continental 
Enterprises Vs. M/s 
SKK Infra Solution 
(P) Ltd.

Anand P. Jain & Punit 
Jain

CS/COMM
/665/2023

Pallavi Enterprises 
Vs. Arvind Kr.

CS/COMM
/667/2023

Mohan Lal Rakesh 
Kr. Vs. Sushil Kr.  
Manoj Kr.

CS/COMM
/674/2023

Puma Se Vs. Ashok 
Kr.

CS/COMM
/675/2023

Samsonite IP 
Holdings Vs. Ashok 
Kr.

CS/COMM
/676/2023

M/s Amba Safety 
Vs. Santosh & Anr.

CS/COMM
/684/2023

ICICI Bank Vs. 
Amit Gupta

CS/COMM
/686/2023

AIPZ Zorro P. Ltd. 
Vs. Sangeeta 
Singhal
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42 SH.VINOD YADAV

Pramod Kr. 14.09.23 16.09.23

Krishan Mittal 16.09.23 14.09.23

Ravesh Thukral 16.09.23 15.01.19

Gautam Bhasin 18.09.23 15.09.23

20.09.23 01.09.23

Tarun Shokeen 23.09.23 22.09.23

N.K Bhatnagar 25.09.23 26.09.23

Gautam Bhasin 26.09.23 19.09.23

Deepak Kohli 26.09.23 25.09.23

43 North NIL

44 ARVIND SINHA 04/09/23 31/08/23

CS/COMM
/687/2023

Calvin Klein 
Trademark Vs 
Ashok Kr.

CS/COMM
/688/2023

Greem Earth 
Publication (P) Ltd. 
Vs. SVS Book 
Center

CS/COMM
/689/2023

Canadian Speciality 
Vinyls Vs. Shehzad 
Ahmed 

CS/COMM
/690/2023

Under Armour Vs. 
Ashok Kr.

CS/COMM
/708/2023

Amit Kumar Vs. 
Tanseer Taw

Bhavesh Kr.

CS/COMM
/718/2023

Manjeet Chugh Vs. 
M/s Cobaltzebra 
Info Technologies 
(P) Ltd. & Ors.

CS/COMM
/723/2023

Indra Prastha 
Sehkari Bank Vs. 
Gramtech India (P) 
Ltd.

CS/COMM
/727/2023

Puma Se Vs. Ashok 
Kr.

CS/COMM
/728/2023

M/s Naman Expo 
Vs. Gaurav 

SH. VIRENDER 
BHATT, DISTRICT 
JUDGE (COMMERCIAL 
COURT)

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM 
417/2023

UNION BANK OF 
INDIA VS ANSHU 
MISHRA
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44

06/09/23 28/08/23

MANOJ KUMAR 11/09/23 04/09/23

YASHPREET SINGH 11/09/23 04/03/21

15/09/23 10/10/23

CHITRA MALHOTRA 18/09/23 24/08/23

RATAN KUMAR 18/09/23 14/09/23

AMIT DAGAR 20/09/23 12/09/23

SANDEEP BAWALIA 20/09/23 13/09/23

MOHAR SINGH 20/09/23 06/07/23

NITIN KHANNA 20/09/23 14/09/23

MOHAR SINGH 20/09/23 06/09/23

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM 
418/2023

QNT SPORTS 
INDIA VS M/S 
PRINCE 
NUTRITION

ROOPANSHU PRATAP 
SINGH

CS COMM 
421/2023

SINTEX BAPL LTD 
VS ASHOK KUMAR

CS COMM 
423/2023

SEMICONIC 
DEVICES PVT LTD 
VS ADVIK 
OPTOELECTRONI
CS

CS COMM 
431/2023

INDU AGGARWAL 
VS MD 
MAHUDDIN

RAJINDER KUMAR 
BEDI

CS COMM 
433/2023

CANARA BANK VS 
M/S SABINA 
JEANS

CS COMM 
434/2023

PIYUSH GOEL VS 
PRIYA SONI

CS COMM 
437/2023

INDIAN BANK VS 
M/S C S 
ELECTRICALS

CS COMM 
438/2023

M/S SUPREME 
TAR PRODUCTS 
VS PAWAN GUPTA

CS COMM 
439/2023

JAGRAM PRASAD 
VS JAVED KHAN

CS COMM 
440/2023

M/S GREEN INDIA 
VS UNITEE 
FIBRES PVT LTD

CS COMM 
441/2023

JAGRAM PRASAD 
VS PRATEEK 
GOYAL



Court District Case No. Advocate
No.

Petitioner Name 
VS Respondent 
Name

Date of 
Registratio
n

Date of e-
Payment of 
Court Fees

44

20/09/23 12/09/23

RANDHEER KUMAR 20/09/23 13/09/23

P K SHRIVASTAVA 20/09/23 18/09/23

A K RAUT 25/09/23 21/09/23

D D PANDEY 25/09/23 23/09/23

45 27-09-2023 21-09-2023

Sh. AKSHAY RAJ 25-09-2023 18-09-2023

Sh. SANCHIT GOYAL 20-09-2023 30-05-2023

Sh. RAJEEV KUMAR 19-09-2023 04-09-2023

Sh. MOHIT SHARMA 15-09-2023 22-08-2023

12-09-2023 04-09-2023

SH. PANKAJ GUPTA, 
DISTRICT JUDGE 
(COMMERCIAL) 

SOUTH-
WEST

CS COMM 
442/2023

LAMBA TECHNO 
VS ECR BUILD 
TECH

CS COMM 
443/2023

A ONE 
ENTERPRISES VS 
HANU 
ENTERPRISES

counter 
claim /
32/2023

MUKESH SINGH 
VS SUNITA 
MITTAL

CS COMM 
455/2023

SBI VS AARTI 
RAWAT

CS COMM 
454/2023

SHRI 
GURUSHARAN VS 
EXCEL 
ENTERTAINMENT

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH-
WEST

CS 
(COMM)/4
57/2023

STATE BANK OF 
INDIA Vs MR. 
PRADEEP SAH 
PROP. OF MS 
SONY MOTORS

Sh. ADAITA KUMAR 
ROUT

CS 
(COMM)/4
53/2023

SUYASH 
UPADHYAY Vs 
STANQUALIS 
HEALTHCARE  
PVT LTD

CS 
(COMM)/4
51/2023

SH VINOD GUPTA 
SOLE 
PROPRIETOR 
MODERN 
PRINTERS Vs MS 
ALCHEMIE 
COMMERCE 
PRIVATE LTDCS 

(COMM)/4
36/2023

MODVAK CABLES 
INDIA PRIVATE 
LIMITED Vs 
PRADEEP 
KHANNA

CS 
(COMM)/4
30/2023

KUMAR 
EQUIPMENTS 
INDIA PVT. LTD Vs 
M/S PYALA THE 
BAR

CS 
(COMM)/4
25/2023

LOUIS VUITTON 
MALLETIER Vs 
SHREY KATYAL 
OWNER OF 
FASHION BIBLE

Sh. SHRAVAN KUMAR 
BANSAL
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45

Sh. SAURAV BHASIN 11-09-2023 01-09-2023

11-09-2023 12-04-2023

Sh. S K GUPTA 11-09-2023 31-08-2023

02-09-2023 29-08-2023

46 MAYANK GAKKAR 02.09.2023 31.08.2023

DURGESH PAL 02.09.2023 18.08.2023

ATUL KHARBANDA 06.09.2023 12.04.2023

13.09.2023 22.05.2023

NUPUR SACHDEVA 14.09.2023 13.09.2023

S.N.A  ASSOCIATES 18.09.2023 14.09.2023

JYOTI 19.09.2023 23.08.2023

MS. SAVITA RAO, 
DISTRICT JDUGE, 
COMMERCIAL COURT-
02

SOUTH-
WEST

CS 
(COMM)/4
19/2023

PUNJAB 
NATIONAL BANK 
Vs AMIT RANJAN 
PROP M/S 
FASHION 
MANHATTAN

CS 
(COMM)/4
22/2023

ALOK NARANG Vs 
DINESH KUMAR 
BHASIN

Sh. Kapil Sethi

CS 
(COMM)/4
24/2023

INDIAN BANK Vs 
SH KISHOR 
KUMAR

OMP 
(COMM.)/5
6/2023

FINHEAL 
FINSERVE PVT 
LTD Vs 
TRANSACTREE 
TECHNOLOGIES 
PVT LTD

Sh. Pulkit Thareja

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

CS COMM 
413/2023

SHIVAM 
REALTERS PVT 
LTD. V/S INDIAN 
BANK

CS COMM 
414/2023

GEOSYNTHETICS 
PVT LTD. V/S 
GIRRAJJI STONE 
CRUSHERS

CS COMM 
420/2023

AMIR CHAND 
THAKRAL V/S 
DINESH KUMAR 

CS COMM 
426/2023

ICICI BANK V/S 
PAVAN KUMAR

PUNIT KUMAR 
BHATTA

CS COMM 
427/2023

NAVEEN NAGPAL 
V/S GTL 
INFRASTRUCTUR
E 

CS COMM 
432/2023

RAHUL GUPTA 
V/S MANISH 
CHADHA

CS COMM 
435/2023

BRIJ INDUSTRIES 
V/S CITI MEGA 
MART Pvt. Ltd.
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46

KARUNESH TANDON 19.09.2023     

O.P. CHANDERWAL 20.09.2023 08.08.2023

PINKU SINGH 20.09.2023

SUNIL SEHRAWAT 20.09.2023 16.09.2023

SUNIL SEHRAWAT 20.09.2023 16.09.2023

P.K RANJAN 20.09.2023 07.07.2023

SATISH KUMAR 20.09.2023 07.01.2023

MANISH DEWAN 20.09.2023 28.05.2023

RASHMI MALHOTRA 20.09.2023 20.07.2023

A K ROUT 25.09.2023 25.09.2023

Total 382

SH. RAKESH SYAL, 
DISTRICT JUDGE, 
COMMERCIAL COURT-
03

SOUTH-
WEST

OMP 
(I)COMM 
114/2023

K.V SHAUHAR V/S 
AARTI CGHS

CS COMM 
446/2023

SUNIL KUMAR 
V/S KNIT CRAFT

OMP 
COMM 
57/2023

SURENDER 
SHOKEEN V/S 
M/S EQUITES

CS COMM 
444/2023

SBI V/S 
MOHINDER 
SINGH

CS COMM 
445/2023

SBI V/S ANIK 
GUPTA

CS COMM 
447/2023

ICICI BANK V/S 
RAVI KUMAR 

CS COMM 
448/2023

ICICI BANK V/S 
DINESH KUMAR

CS COMM 
449/2023

ICICI BANK V/S 
KULVINDER 
SINGH

CS COMM 
450/2023

CANARA BANK 
V/S SURESH 
KUMAR

CS COMM 
456/2023

SBI V/S RAJESH 
PAL
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